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LOK SABHA DEBATES

LOK SABHA

Friday, December 09, 2016/Agrahayana 18, 1938 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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WELCOME TO PARLIAMENTARY DELEGATION
FROM VIETNAM

HON. SPEAKER: Hon. Members, at the outset, I have to make an announcement.

On behalf of the hon. Members of the House and on my own behalf I have
great pleasure in welcoming Her Excellency Mrs. Nguyen Thi Kim Ngan,
President of the National Assembly of the Socialist Republic of Vietnam and the
Members of the Parliamentary Delegation from Vietnam who are on a visit to
India as our honoured guests.

They arrived in Delhi on Thursday, 8 December, 2016 and are now seated
in the Special Box.

Hon. Members, India-Vietnam relations are characterized by close
friendship, cooperation and understanding. We share commonality of cultural
history and values. I am sure that this visit will further contribute in strengthening
the bonds between our two countries.

We wish them a happy and fruitful stay in our country. Through them we
convey our greetings and best wishes to the Parliament, the Government and the

friendly people of the Socialist Republic of Vietnam.
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11.02 hours
REFERENCE BY THE SPEAKER

Homage to Martyrs of Terrorist Attack on Parliament
House on 13" December 2001

AT A& : AT GERATY, QAT 9GT1 & WY BH S99 GG Hedl B FRU IR g,
99 13 f3¥ER 2001 P TN ABdiAd FaRT & 1RA, AR DI GFg B U ATdHaral
BH T IR & 1T ol

U BRRATU 899 P FAG UNAR B I G910 BAR FdD U4 dR GRE qal |
B BR fear ol focell gfoy & uiwr gReamed! wdst Ardde, T, AauDe, s
e iR aeam, B Red gfo™ a1 &1 U Afgel biveael Al HHAe AR 3R A4S
GREAT AT & QA GIl Wb Al SE g dred R A qrer (g A0 39 g9l b1 98rgd
J AT B gY TRIS B Y Al T AHATEl el § UHh Hife s Rt ft wdie & Y
|

TE AW ST TEIET BT g ffta wwlt B R 13 fewwR 2001 @ Sddmard!
BCl @ QIR A9 Bl &1 B U AU YU Bl SATgHT & & qAT ST URART & Uil 3=t

HdedT ad Hal g

9 AR TR, IAT3Y BH ATbare d 9 AT @ e & forg v R @y
PR B AU Hhed DI QBT AR AT ARGYH Bl Uehdll, J@USAT AR AU BT T B
& U S0l qeFaEdT Bl 4 gedl ¥ Fad B

319 T AT fRETTa SNeTett & T H $B X & forg HIF &

11.05 hours

(The Members then stood in silence for a short while.)
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.. (o)
A & ¢ Iz TR

.. (2T
HON. SPEAKER: I will allow you also.

... (Interruptions)

2 afcerarold @S (Team) : Hed WidR... (gagm)

ST, WO ST (afeEH Tmon)  #eiedT, Isufd Sff 9 wd R R aga dog fewoh
P B l... (agr)

HON. SPEAKER: If you all do something like this, then I will have to start the

Question Hour.

... (Interruptions)
A A&l : I8 AT 81 6T 87
.. (eraE)
AT STeAE : 3T |HI Uh A1 el A1 g1 HO FFl H el AR
.. (o)

3t AfcaradTo @SH : fed Wiy, 4 Wi ¢ ... (@ragm)
A Jteme ¢ 4 At I g7
.. (2T
AR 3eaet @ § Sd1 qr W G MR MUt a1 Wt G, ofe @it U e drel @t
# fopdt B Y 91d & g q |
.. ()
it ygee R wea (SHIg) : MUY ASH B eSoid &R fordl gl (STaem™) 319 Ieeufa St &
HEd W AT o g & l...(Fagm) T 15 & @ ax (.. (@ragm)
AT e : A foreft @t ) g 7S g W

... (caym)

AEAT & @ ST, A9 F4 2= 8 gyl [ am sorry.
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... (caym)
HON. SPEAKER: Please do not do this.
... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 11.30 a.m.

11.07 hours

The Lok Sabha then adjourned till Thirty Minutes
past Eleven of the Clock.
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11.30 hours

The Lok Sabha re-assembled at Thirty Minutes past
Eleven of the Clock.

(Hon. Speaker in the Chair)

... (Interruptions)

ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Question No. 341. sl &0 4R e |

... (Interruptions)
.. (@)

it o AT (WRS): T TG A AH! AR, <R A AT /X L (19ET)
HON. SPEAKER: Meenakashi ji, I will allow you also. Let me first hear Shri
Kharge ji and then I will allow you.

... (Interruptions)
SHRI MALLIKARJUN KHARGE (GULBARGA): We have been continuously
asking and requesting for discussion... (Interruptions) We are ready for discussion
on this demonetization issue and its repercussion ... (Interruptions) STH <1 M
B TH® & & T, Sl AN W &, STD IR § g gai & oy JIR &l ... (raem) oy
gl B A1y, S add B 91y, I8 BF dTed ol ... (@rag™) st 9o Tdt e @ forw
B IR gl .. (7agm)
siwett el ot (A fReelt) @ sneRvfiy erewy Sff, wat wsgufy ot @t feuoht & ag o
T BT DIER AR faueg & a7 39 987 § X W ¢, S a1y 6 9% W I J AT

AR § gg@x G dredt gl ... (@@er) After the statement which has come from the

hon. President of India that disruption cannot be allowed in the Parliament, if you
want to do dharna,... (Interruptions) then Jantar Mantar is available for you, or at
any other place where you can do dharna... (Interruptions)

WA AR I FAl A GO B WAl (S SMNGHR): AT Jedel Sfl, AiNad
oflex 3fft 3TUISIeM o &g 8 € 6 &0 ol 7l & fog R € 16 & 5= ¥ed & a0
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o feu| wemied Iufa S @1 ff w1 uel 6 I8 RdT W8 T8l gl 919 ARG ded #
oAl H AR o @R g Al A AR AN BN, RIS, U [SIRWM R I8 T
_..(TgM) AP A DI SAT W ATHT AFT AMRYI U8 I U B ST F ATHI ARG
.. (cTaE™) SR < B ST BT 9T R aRATE fHAr, T F 0 xaE fpan, s9d aR W d
ATHT AR .. (Taegm)

HON. SPEAKER: The House stands adjourned to meet again at 12 noon.
11.32 hours
The Lok Sabha then adjourned till Twelve of the Clock.
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12.00 hours
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion
from Sarvashri Mallikarjun Kharge, Jyotiraditya M. Scindia, K.C. Venugopal,
Shrimati P.K. Sreemathi Teacher, Sarvashri Kodikunnil Suresh, JaiPrakash
Narayan Yadav, Jitendra Chaudhary, Prof. Saugata Roy, Sarvashri P.
Karunakaran, N.K. Premachandran, Sudip Bandyopadhyay and P.K. Biju on
demonetizatin of currency notes.

The matters, though important, do not warrant interruption of business of
the day. The matters can be raised through other opportunities.

I have, therefore, disallowed all the notices of Adjournment Motion.

... (Interruptions)



09.12.2016 13

12.01 hours

PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid on the Table.

... (Interruptions)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): I beg to lay on the Table:-

(1)

(i) A copy of the Annual Report (Hindi and English versions) of the Indian
Red Cross Society, New Delhi, for the years 2014-2015.

(i1) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Red Cross Society, New Delhi, for the years 2014-2015, together
with Audit Report thereon.

(ii1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Red Cross Society, New Delhi, for the years
2014-2015.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

3)

[Placed in Library, See No. LT 5782/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of  the
Indian Red Cross Society, New Delhi, for the years 2015-2016.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Red Cross Society, New Delhi, for the years 2015-2016, together
with Audit Report thereon.
(111)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Red Cross Society, New Delhi,
for the years 2015-2016.

[Placed in Library, See No. LT 5783/16/16]



09.12.2016 14

... (Interruptions)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): On behalf of Shri Shripad Yesso Naik, I beg to lay on the
Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Institute for
Post Graduate Teaching and Research in Ayurveda, Jamnagar, for the year 2015-
2016, alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of the
working of the Institute for Post Graduate Teaching and Research in Ayurveda,
Jamnagar, for the year 2015-2016.

[Placed in Library, See No. LT 5784/16/16]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANACE (SHRI

SANTOSH KUMAR GANGWAR): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)under sub-

section (1) of Section 394 of the Companies Act, 2013:-

(a) (i) Review by the Government of the working of the General Insurance
Corporation of India, Mumbai, for the year 2015-2016.
(i1) Annual Report of the General Insurance Corporation of India, Mumbai,
for the year 2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5785/16/16]

(b) (i) Review by the Government of the working of the National Insurance

Company Limited, Kolkata, for the year 2015-2016.
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(i) Annual Report of the National Insurance Company Limited, Kolkata,

for the year 2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5786/16/16]

(2) A copy of the 49th Liquidator“s Report (Hindi and English versions) on

voluntary winding up of IIBI to the equity shareholders of IIBI (under Members "

voluntary winding up) for the quarter ended 30.09.2016.
[Placed in Library, See No. LT 5787/16/16]
(3) (1) A copy of the Annual Report (Hindi and English versions) of the
Insurance Regulatory and Development Authority, Hyderabad, for the year
2015-2016.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Insurance Regulatory and Development Authority,
Hyderabad, for the year 2015-2016.
[Placed in Library, See No. LT 5788/16/16]
(4) A copy of the Notification No. IRDA/IAC/6/118/2016 (Hindi and English
versions) published in Gazette of India dated 9th May, 2016 appointing two
members, mentioned therein, as Members of the Insurance Advisory Committee
with effect from the date of notification in addition to the 23 members as
appointed earlier issued under subsection (1) of Section 25 of the Insurance
Regulatory and Development Authority Act, 1999.
[Placed in Library, See No. LT 5789/16/16]
(5) A copy of the Notification No. S.0.3065(E) (Hindi and English versions)
published in Gazette of India dated 26th September, 2016 regarding change in
jurisdiction of Debts Recovery Tribunals 1, 2 & 3 at Mumbai and DRT Pune
issued under sub-section (2) of Section 3 of the Recovery of Debts Due to Banks
and Financial Institutions Act, 1993.

[Placed in Library, See No. LT 5790/16/16]
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(6) A copy of the Pension Fund Regulatory and Development Authority (Pension
Fund) (First Amendment) Regulations, 2016 (Hindi and English versions)
published in Notification No. PFRDA/12/RGL/139/9 in Gazette of India dated 8th
September, 2016 under Section 53 of the Pension Fund Regulatory and
Development Authority Act, 2013.

[Placed in Library, See No. LT 5791/16/16]
(7) A copy of the Income-tax (29th Amendment) Rules, 2016 (Hindi and English
versions) published in Notification No. S.0.3399(E) in Gazette of India dated 7th
November, 2016 under section 296 of the Income Tax Act, 1961.

[Placed in Library, See No. LT 5792/16/16]

(8) A copy each of the following Notifications (Hindi and English versions) under
sub-section (4) of Section 94 of the Finance Act, 1994:-

(1) The Place of Provision of Services (Amendment) Rules, 2016
published in Notification No. G.S.R.1055(E) in Gazette of India dated 9th
November, 2016, together with an explanatory memorandum.

(i1) G.S.R.1056(E) in Gazette of India dated 9th November, 2016, together
with an explanatory memorandum making certain amendments in the
Notification No. 25/2012-Service Tax dated 20th June, 2012.

(iii)) The Service Tax (Fourth Amendment) Rules, 2016 published in
Notification No. G.S.R.1057(E) in Gazette of India dated 9th November,
2016, together with an explanatory memorandum.

(iv) G.S.R.1058(E) in Gazette of India dated 9th November, 2016, together
with an explanatory memorandum making certain amendments in the
Notification No. 30/2012-Service Tax dated 20th June, 2012.

(v) G.S.R.1082(E) in Gazette of India dated 22nd November, 2016,
together with an explanatory memorandum making certain amendments in
the Notification No. 20/2014-Service Tax dated 16th September, 2014.

[Placed in Library, See No. LT 5793/16/16]
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(9) A copy each of the following Notifications (Hindi and English versions) under
sub-section (7) of Section 9A of the Customs Tariff Act, 1975:-

(i) G.S.R.1084(E) published in Gazette of India dated 23" November, 2016
together with an explanatory memorandum seeking to impose safeguard
duty on imports of “Hot Rolled flat sheets and plates of alloy or non alloy
steel having nominal thickness less than or equal to 150mm and nominal
width of greater than or equal to 600mm” for a period of two years and six
months at specified rates, when imported at a price below the specified
import price, pursuant to the final findings of investigations conducted by
the Director General of Safeguards. However, the said safeguard duty shall
not apply to imports of subject goods from developing countries except
People“s Republic of China, Ukraine and Indonesia.

(ii) G.S.R.1039(E) published in Gazette of India dated 2™ November, 2016
together with an explanatory memorandum seeking to impose provisional
anti-dumping duty on imports of ,,Wire Road of alloy or Non-Alloy Steel
for a period of six months in the manner prescribed, pursuant to the
preliminary finding of the Designated Authority, Director General of Anti-
dumping and Allied Duties.

(iii) G.S.R.1054(E) published in Gazette of India dated 9" November,
2016 together with an explanatory memorandum seeking to impose
provisional anti-dumping duty at modified rates, on the imports 4, 4
Diamino Stilbene 2, 2 Disulphonic Acid, originating in, or exported from
People’s Republic of China, upto and inclusive of 22nd January, 2019 in
pursuance of Mid-term review conducted by Directorate General of Anti-
Dumping and Allied Duties.

[Placed in Library, See No. LT 5794/16/16]
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(10) A copy of the Notification No. G.S.R.956(E) (Hindi and English versions)
published in Gazette of India dated 5th October, 2016, together with an
explanatory memorandum making certain amendments in the Notification No.
157/1990-Cus., dated 28th March, 1990 under section 159 of the Customs Act,
1962.

[Placed in Library, See No. LT 5795/16/16]

... (Interruptions)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT

PRAKASH NADDA): On behalf of Shri Faggan Singh Kulaste, I beg to lay

on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Tuberculosis and Respiratory Diseases, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute of Tuberculosis and Respiratory
Diseases, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5796/16/16]

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Pharmacy Council of India, New Delhi, for the year 2015-2016, alongwith
Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Pharmacy Council of India, New Delhi, for the year
2015-2016.

[Placed in Library, See No. LT 5797/16/16]
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(3) A copy of the Food Safety and Standards (Food Products Standards and Food

Additives) (Seventh Amendment) Regulations, 2016 (Hindi and English versions)
published in Notification No. F. No. 11-109/Reg/Harmoniztn/2014 in Gazette of
India dated 8" September, 2016 under Section 93 of the Food Safety and tandards
Act, 2006.

4

)

[Placed in Library, See No. LT 5798/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of the Indian
Nursing Council, New Delhi, for the year 2015-2016, alongwith Audited
Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Nursing Council, New Delhi, for the year
2015-2016.

[Placed in Library, See No. LT 5799/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of the
National Board of Examinations, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Board of Examinations, New Delhi, for the
year 2015-2016.

[Placed in Library, See No. LT 5800/16/16]

(6) A copy of the Annual Report (Hindi and English versions) of the Rashtriya
Arogya Nidhi, New Delhi, for the year 2015-2016, alongwith Audited Accounts.

[Placed in Library, See No. LT 5801/16/16]
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(7)

®)

©)

(10)

(i) A copy of the Annual Report (Hindi and English versions) of the Indian
Pharmacopoeia Commission, Ghaziabad, for the year 2015-2016, alongwith
Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Pharmacopoeia Commission, Ghaziabad, for
the year 2015-2016.

[Placed in Library, See No. LT 5802/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of the
Regional Institute of Medical Sciences, Imphal, for the year 2015-2016,
alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Regional Institute of Medical Sciences, Imphal, for
the year 2015-2016.

[Placed in Library, See No. LT 5803/16/16]
(1) A copy of the Annual Report (Hindi and English versions) of the
Regional Institute of Paramedical and Nursing Sciences, Aizawl, for the
year 2015-2016, alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Regional Institute of Paramedical and Nursing
Sciences, Aizawl, for the year 2015- 2016.

[Placed in Library, See No. LT 5804/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of the North
Eastern Indira Gandhi Regional Institute of Health and Medical Sciences,
Shillong, for the year 2015-2016, alongwith Audited Accounts.
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(11)

(12)

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the North Eastern Indira Gandhi Regional Institute of
Health and Medical Sciences, Shillong, for the year 2015-2016.

[Placed in Library, See No. LT 5805/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Biologicals, Noida, for the year 2015- 2016, alongwith
Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute of Biologicals, Noida, for the year
2015-2016.

[Placed in Library, See No. LT 5806/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of the Dental
Council of India, New Delhi, for the year 2015-2016, alongwith Audited
Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Dental Council of India, New Delhi, for the year
2015-2016.

[Placed in Library, See No. LT 5807/16/16]

(13) A copy of the Drugs and Cosmetics (Sixth Amendment) Rules, 2016 (Hindi
and English versions) published in Notification No. G.S.R. 897(E) in Gazette of
India dated 21st September, 2016 under Section 38 of the Drugs and Cosmetics
Act, 1940.

[Placed in Library, See No. LT 5808/16/16]

... (Interruptions)
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12.02 hours

(At this stage, Shri K.C. Venugopal, Shri Kalyan Banerjee and some other hon.

Members came and stood on the floor near the Table.)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ARJUN RAM MEGHWAL): I beg to lay on the Table:-

(1)

)

(1) A copy of the Annual Report (Hindi and English versions) of the
Institute for Social and Economic Change, Bengaluru, for the year 2015-
2016, alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Institute for Social and Economic Change, Bengaluru,
for the year 2015-2016.

[Placed in Library, See No. LT 5809/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of the Centre
for Development Economics (Delhi School of Economics-University of
Delhi), Delhi, for the year 2015-2016, alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Centre for Development Economics (Delhi School of
Economics-University of Delhi), Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5810/16/16]
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3)

4

)

(i) A copy of the Annual Report (Hindi and English versions) of the Centre
for Policy Research, New Delhi, for the year 2015-2016, alongwith Audited
Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Centre for Policy Research, New Delhi, for the year
2015-2016.

[Placed in Library, See No. LT 5811/16/16]

(1) A copy of the Annual Report (Hindi and English versions) of the Madras
School of Economics, Chennai, for the year 2015-2016, alongwith Audited
Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Madras School of Economics, Chennai, for the year
2015-2016.

[Placed in Library, See No. LT 5812/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of the
National Council of Applied Economic Research, New Delhi, for the year
2015-2016, alongwith Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Council of Applied Economic
Research, New Delhi, for the year 2015- 2016.

[Placed in Library, See No. LT 5813/16/16]
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(6) (1) A copy of the Annual Report (Hindi and English versions) of the
Pratichi (India) Trust, Delhi, for the year 2015-2016, alongwith Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Pratichi (India) Trust, Delhi, for the year 2015-2016.
[Placed in Library, See No. LT 5814/16/16]

(7) (1) A copy of the Annual Report (Hindi and English versions) of the
Institute for Studies in Industrial Development, New Delhi, for the year
2015-2016, alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Institute for Studies in Industrial Development, New
Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5815/16/16]

(8) A copy of the Depositories (Procedure for Holding Inquiry and Imposing
Penalties by Adjudicating Officer) Amendment Rules, 2015 (Hindi and English
versions) published in Notification No. .S.R.644(E) in Gazette of India dated 19th
August, 2015 under section 27 of the Depositories Act, 1996.

(9) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (8) above.

[Placed in Library, See No. LT 5816/16/16]

(10) A copy of the Securities Contracts (Regulation) (Procedure for Holding
Inquiry and Imposing Penalties by Adjudicating Officer) Amendment Rules, 2015
(Hindi and English versions) published in Notification No. G.S.R.645(E) in
Gazette of India dated 19th August, 2015 under sub-section (3) of Section 27 of
the Securities Contracts (Regulation) Act, 1956.
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(11) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (10) above.

[Placed in Library, See No. LT 5817/16/16]

(12) A copy of the Annual Accounts (Hindi and English versions) of the
Competition Commission of India, New Delhi, for the year 2015-2016, together
with Audit Report thereon.

[Placed in Library, See No. LT 5818/16/16]

(13) A copy of the Annual Accounts (Hindi and English versions) of the Securities
and Exchange Board of India, Mumbai, for the year 2015-2016, together with
Audit Report thereon.

[Placed in Library, See No. LT 5819/16/16]

(14) A copy each of the following Notifications (Hindi and English versions)
under sub-section (4) of Section 469 of the Companies Act, 2013:-
(1) The Investor Education and Protection Fund Authority (Appointment of
Chairperson and Members, holding of meetings and provision for offices
and officers) Amendment Rules, 2016 published in Notification No.
G.S.R.853(E) in Gazette of India dated 5th September, 2016.
(i1)) The Investor Education and Protection Fund Authority (Accounting,
Audit, Transfer and Refund) Rules, 2016 published in Notification No.
G.S.R.854(E) in Gazette of India dated 5th September, 2016.
[Placed in Library, See No. LT 5820/16/16]
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(15) A copy of the Notification No. G.S.R.1074(E) (Hindi and English versions)
published in Gazette of India dated 17th November, 2016, making certain
amendments in the Notification No. G.S.R.787(E) dated 15th October, 2015,
under Section 40 of the Cost and Works Accountants Act, 1959.

[Placed in Library, See No. LT 5821/16/16]

(16) A copy of the Senior Citizens“ Welfare Fund (Amendment) Rules, 2016
(Hindi and English versions) published in Notification No. G.S.R.981(E) in
Gazette of India dated 17th October, 2016 under sub-section (4) of Section 94 of

the Finance Act, 1994, together with an explanatory memorandum.

[Placed in Library, See No. LT 5822/16/16]

(17) A copy each of the following Notifications (Hindi and English versions)
under sub-section (3) of Section 15 of the Government Savings Banks Act, 1873:-
(i) The Senior Citizen Savings Scheme (Amendment) Rules,2016 published in
Notification No. G.S.R.938(E) in Gazette of India dated 3rd October, 2016.

(i1)) The Sukanya Samriddhi Account (Amendment) Rules, 2016 published in
Notification No. G.S.R.939(E) in Gazette of India dated 3rd October, 2016.

(ii1) The Post Office Time Deposit (Amendment) Rules, 2016 published in
Notification No. G.S.R.941(E) in Gazette of India dated 3rd October, 2016.

(iv) The Post Office (Monthly Income Account) Amendment Rules, 2016
published in Notification No. G.S.R.942(E) in Gazette of India dated 3rd October,
2016.

(v) The Post Office Recurring Deposit (Amendment) Rules, 2016 published in
Notification No. G.S.R.943(E) in Gazette of India dated 3rd October, 2016.

(vi) The National Savings Certificates (VIII Issue) (Amendment) Rules, 2016
published in Notification No. G.S.R.944(E) in Gazette of India dated 3rd October,
2016.



09.12.2016 27

(vil) The Kisan Vikas Patra (Amendment) Rules, 2016 published in Notification
No. G.S.R.945(E) in Gazette of India dated 3™ October, 2016.
[Placed in Library, See No. LT 5823/16/16]

(18) A copy of the Notification No. G.S.R.940(E) (Hindi and English versions)
published in Gazette of India dated 3rd October, 2016, notifying that the
subscriptions made to the fund on or after the 1% day of October, 2016 and the
balances at the credit of the subscriber shall bear interest at the rate of 8.0 per cent

per annum issued under Section 5 of the Public Provident Fund Act, 1968.

[Placed in Library, See No. LT 5824/16/16]

... (Interruptions)
HON. SPEAKER: Item No. 7, Shri Jagat Prakash Nadda. sl s@s gfaffa sma &
Bl

... (cgaygm™)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): On behalf of Shrimati Anupriya Patel, I beg to lay on the
Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Pasteur
Institute of India, Coonoor, for the year 2015-2016, alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of the
working of the Pasteur Institute of India, Coonoor, for the year 2015-2016.

[Placed in Library, See No. LT 5825/16/16]

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR.
SUBHASH RAMRAO BHAMRE): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

(2)

(b)

(©)

(i) Review by the Government of the working of the Hindustan Shipyard
Limited, Visakhapatnam, for the year 2015-2016.

(i) Annual Report of the Hindustan Shipyard Limited, Visakhapatnam, for
the year 2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5826/16/16]
(1) Review by the Government of the working of the Goa Shipyard Limited,
Goa, for the year 2015-2016.

(i1) Annual Report of the Goa Shipyard Limited, Goa, for the year 2015-
2016, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5827/16/16]
(1) Review by the Government of the working of the Hindustan Aeronautics
Limited, Bangalore, for the year 2015-2016.

(i) Annual Report of the Hindustan Aeronautics Limited, Bangalore, for
the year 2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5828/16/16]
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(2) (1) A copy of the Annual Administration Report (Hindi and English
versions) of the Cantonment Boards for the year 2015-2016.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Cantonment Boards for the year 2015-
2016.
[Placed in Library, See No. LT 5829/16/16]

(3) A copy of the Memorandum of Understanding (Hindi and English versions)
between the BEML Limited and the Vignyan Industries Limited for the year 2016-
2017.

[Placed in Library, See No. LT 5830/16/16]

... (Interruptions)
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12.0 1 Y2 hours

COMMITTEE ON ESTIMATES
20™ and 21 Reports

ST, ARl FAER el (FTYR) @ 72, § wradme afafa (2016-17) & fFefaRaa wfaaes
(fE=a) 2 ST ARBROT) IR DT & -

(1) & A (qAqd AP dedmur f@9m) @ WEfR ‘qayd G siererl
WY WH A9y & g d Al 1 20ai g |

(2) a1 d=rerm (enfde @it fawm) & dEfa ‘aoie § WRaeee aRad fawy
& IX § AT F1 21af uide | (gaem)

... (Interruptions)
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12.02 hours

31

COMMITTEE ON PETITIONS
20" to 24" Reports

sit wa Rig st (Ao - Sww Rie R): weie, # wifuer afafa & freafaled
gfcrdeT (fo= o SISl WeehRvT) YR AT E; -

(1) WeR % Y Bed MTR/ECA HIURTH 3% ST (Taefers), fieeht # aa+

IET B 1 fBY S & aR | FIsi Srde ifed iR a9 A Ui RIrdeT
& IR # Affa & 7d vfades #§ wifaer afafa (16df e awn) gRr @t T
RIEIReN R WRAR gRT BI-Te-HRIdTe! Adell 20at dfde|

HRITH3N/AeA, ga18 | AHAT & IR R AR Y I & ax 7 o
ARH AR A U ARdeT & aR d AT & 8d ufrdeT o anferesr |fafa
(168 e ) RN @ 5 RIEIRA R AR gRT D-Ts-HRidrs! dde
PXEIRRCERT

[N

secHeR faffics, ®iel & HHarRal/Adr=rge HHarRAl Bl qdbrar Uer SR
QR AT BT YA T By S b aR A i g d)ar | 9 q20r s o
faRel, H9E WeR, Al |1 AR STl Hirell SRR §RT ST JRITded &
R H A o1 224 gfdde|

STER, ARES H U AT AT SISAT ST 3T AlShdl ASHSl (THRA) Ered
S P AR H A R gd, WHe wew, ole QW gRT OKgd waHl o
T 3R AE= WG HETel B Afaet & IR § AT &1 23af gfadeT|

SHT HfDT B B RN BT ARG B arer odbl sH (R ik
IE) ARFRH, 1970 F1 FAET F IR H Sl FUH PER HINIT b
RIS & IR H WA &1 2441 wfdde|
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12.02 2 hours

COMMITTEE ON ABSENCE OF MEMBERS FROM
SITTINGS OF THE HOUSE
6™ Report

SHRI NABA KUMAR SARNIA (KOKRAJHAR): I beg to present the Sixth

Report (Hindi and English versions) of the Committee on Absence of Members

from the Sittings of the House.

... (Interruptions)
12.03hours
STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS
29™ and 30™ Reports

DR. KULMANI SAMAL (JAGATSINGHPUR): I beg to present the following
Reports (Hindi and English versions) of the Standing Committee on Chemicals
and Fertilizers:-

(1) Twenty-ninth Report on Action Taken by the Government on the
recommendations contained in the Twenty-third Report (16th Lok Sabha) on
'Demands for Grants 2016-17' of the Ministry of Chemicals and Fertilizers
(Department of Pharmaceuticals).

(2) Thirtieth Report on Action Taken by the Government on the recommendations

contained in the Twenty-fourth Report (16th Lok Sabha) on the subject 'Cluster

Development Programme for Pharma Sector (CDP-PS)' of the Ministry of

Chemicals and Fertilizers (Department of Pharmaceuticals).

... (Interruptions)
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12.03 2 hours

STATEMENT BY MINISTER
Status of implementation of the recommendations contained in the 29" Report
of the Standing Committee on Finance on Demands for Grants (2016-17),
pertaining to the Departments of Economic Affairs, Financial Services,
Expenditure and DIPAM, Ministry of Finance®

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS
(SHRI ARUN JAITLEY): I beg to lay a statement regarding the status of
implementation of the recommendations contained in the 29th Report of the
Standing Committee on Finance on Demands for Grants (2016- 17), pertaining to
the Departments of Economic Affairs, Financial Services, Expenditure and

DIPAM), Ministry of Finance.

... (Interruptions)

* Laid on the Table and also placed in Library, See No. LT 5831/16/16.
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12.04 hours
BUSINESS OF THE HOUSE
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, I beg to
make a statement regarding Government Business for the remaining part of the
session.
1. Consideration of any items of Government Business carried over from
today’s order paper consisting of:-
(a) The Maternity Benefit ( Amendment) Bill, 2016 as passed by Rajya
Sabha
(b) The Admiralty (Jurisdiction and Settlement of Maritime Claims)
Bill, 2016, and
The Mental Healthcare Bill, 2016, as passed by Rajya Sabha.
2. Consideration and passing of the Surrogacy (Regulation) Bill, 2016.
3. Consideration and passing of the following Bills after they are passed by
Rajya Sabha:-
(@) The Human Immunodeficiency Virus and Acquired Immune
Deficiency Syndrome (Prevention and Control) Bill, 2014.
(b) The Rights of Persons with Disabilities Bill, 2014.
4. Consideration and agreeing to the amendments made by Rajya Sabha in the
Enemy Property (Amendment and Validation) Bill, 2016 as passed by Lok
Sabha and as reported by Select Committee of Rajya Sabha, after it is passed
by Rajya Sabha — To replace an ordinance.
5. Consideration and passing of the National Institutes of Technology, Science

Education and Research Bill, 2016.

... (Interruptions)
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HON. SPEAKER: Submissions will be laid on the Table of the House.
sttt Srrshias e (JEAwn) ¢ ARGl 3N AwWE &I eridre § e favy @
NIECREIRSIN

. TR & TR Yed WeEl W Ml @ 9Ed | R Ry MU | S g

FHRfRE e Smel #gamr S fen q@ies SR Yed WIE § 89 )9
MREAT b1 Tewrd fedm g |

2. WRBR B YR X AT 2 P ot dficd fieedt &1 we dftedl & | Sire |

TR ORI & draxfed A § 39 dgd MR A Aol 9@ 9 ¢ &1

graem fbar e |

*sft eRvas a@m ()  w e, orrer 9we &t srfarsl § fefalRaa fawt &1 et

SITU:

1.

HERTE, STl # 48 BIC AlC d&x18 & fORM 3 dGNE aeR ofld 8% Ud Hds

JEIE W SHesid Al Gl 90 gRT Gl AqRAT HI Sl § I 3 508 W
TCRID], AR, ARICIEH AEMSd Ud Aigd gRT & 9l § | 39 BIC Alc daal W
G B e FaRI el 2 b HRUN Aciehdral HHl o H T B Fhd © |
26/11/2008 & d9 TIRT PRA dTel IMKpaTal 761 BIC JaMEl 4 HRA H g4 & 3R
T B IS QAT o7 | 441 <ifST urge &) gford, Figdl 3R deerd Sl S @il
B TS Ud YWrEaR Qorl © HIEAH W g8 ga el € 6 39 dexisl WogRn W
e el oA S e g | <9 H 128 UISC U € S8l R DIS YR&T Javeql el & o
H AR vd o A 1 T8 1 € | |ed & "I | WRIER A ARy g [P
S B T dEl W GRET & e SR ud g d ol okl & 4=
FHIDIN BRI DI Gad DI 37Tl A8 DI dRAE § AMd fHar I f|d g
R A ATparal Su H YA T8 B G |

T § 2003 & foxiT 9§ & SR IO &5 H 31U 3MARNIT Bl AT BRI B U
Bs ARBR 1 U AT 10 BR W4 Bl =T Ferrar f&F S &l Wb =g Bl
of | I8 W TR T & I B qd B g off | 9 W A By bed AN

* Laid on the Table.
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H TSl 9gd URET &R AT DI HB AW qeb JraeTer e a1 | 59 fa<i
HETI W blg AT AT FHTOT TE g el QR SMMArdl H Pa gaerd fbar w1 |
3l BT & H 1 AT FeTEAT Sl gR1 S WO HAl SR /AR AN B
o 2020 T QU SN BT SMAT AR SIHT A 9419 31 ST 6T |1 8§ |
39 % WM # ST @ 0l g ARl ®1 arw TEl faan o <1 ® i 2003 W AR
&R @ oY faxia werrar ara ot &l 2003 H S A AT BRI T O /4
SR 81 T Hifh TRET § O g & S N 7 Bl pE N | 59 9y H AW
MUY 3R § % S W= w31 Smar/Iniy § S oA f&¥ O I8 § S S
SR @1 Y wnfret frar SR, f8 2003 # Sad Av I & # facf w7
3MMATIH AL & BTI Fa- bl 3ol E B Driare! # A fhar S|

"3t wofta waa (fEel) @ HEewn eRTa wwE @ erigdl § fEfaRed v @1 S

Y-

Sl IEITST JAISHR b & HBAT ST Bol g 39 < DI USell Al feATUeh1

AIAFIETE Pol Bl HRARA o @ dad H =4l |

st M A (TS SR) ¢ HEIRdl, PUAT ANH w8 &l SR 4 Freifdba &
fawat o1 afffaa fear sme:-

1.

HERTEG, I H H{q8 AR & AW gd dal o dlell dldd Yemfsal 4 faa
$B TEHI H ORI AN DI /AR B F U@ TR R S & =i 51 Arnd
YeTREAl | BN dTell GHEAIs R dId Ui 3R ITH SR FloR oy o+ & fog
Ffd U 6y o 9 e vy

2. 39 & ARl fORING: qRg HEMTR H Y s & U Nofd &1 Rad vl 4fH

W A FE-AaRAl & FaiEi B AFE JGEEA Sl B 99 2022 qP AT DT
UFh TR U@ BRIY S B Ag<ardbiel ATST & Jfa M SUeTal TSR 3o
url, faega, gse sfe o Javd glagn gHfeead Ry oF 9 Gefea fawy |

* Laid on the Table.
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3 wwew W, Tew (qul) : WEIGH HUAT ST FWE @ HrRgE A fFrfelad eyt
RT3 BT TS DI HUT PN -
1. HERIC H #RIST Bl U I O & T IR0 S H el g, 3ld: 3T 8

fF ARBR gRT MRV BT ST ATRAT fHAT AT & ITH DIs BSBIS el B gY 3T
A 3T T B IRE HERIE, § ARIST AN P MRV & T IR fowar S|
2. Rd WHR & ATIHIE] W T AT O G A & fefiF 8, & d8d 3
AT & a9l @ g1fiich AEEyul & § BHelsk JAT RS M DI Higd b0 Td
P SR BT B DI AT 2 |
* STRAT SO IRUT (W1aA): HBIGA], 3ol Wile &l SR § FfaRad fawdi o1 Srer

SITY:-

W ST & A9 B Ifaid "ERE e WIN, sl wafed Wi B9 9 I8l &
IR FarAT U QR AHMI Bl ARG T81 DR Aebd © (9D DR T8 D ANl 9 YR
W H [T P AR © A 39 &F D ATRIAT Pl AU FABMI DI AFAA DI Db SIAN
feg S
*sft o R N (SPeRQR): ARG, STl Wi & sl # frefaRea fawai @
e foham Smg:-

1. A Q&Y &3 ABERYR & I ST drell vreqyR fagr awr e § e &g aIs
SWYH FE T B @ DRU Uh D (e Ia &F H Wel S Bl Al
ATIHAT 8 |

2. W AT &F IHRE H T & U B e TR g RIS SR M SHE
DI HTH FARY SO 8 W@ gl O & gl S TRA1 BT @A Y ATHT 500

SfSTT ATHRT BT AR 9 &1 T&d! 3Mavadhar gl

* Laid on the Table.
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“3ft ST UbTel AR ATea (dfdT) : FEIGAT, 37T WwWiE o wrf gt § ffeaa vy
Elﬁ\_rﬁ@'ﬁ?ﬂGTQ—

1.

T & A0 S Wil A FMbelax [I8R I & a9 4-H1T & A<M Selldl H
gedl & | auf-a¥ q 98 @& T TS 918 B Al #H rAfdd e oAb} =l 8, o
BHRU f[8R & A W Aled W AE M W W S § | fER # I A8 oo
AT @R P W G 8 | MG B GHIS 8 Fb | BRIGH I DI ARG © |

feR g & el i, M, IR, TERRY g URAQR H He-Urh & R &
B fHY A &) SMaRIHT T |

st Jorer o (WEQR) ;- wEed, A S @l orTel wwrE o SRl # oenfia fea

S|

1.

qd-He Yerd B AERAR Hodd B Jiaiid IR A FER, pten W A, g
q Rl IR, W 9 PeaR W, a1 f[ERS ¥ qRefvsl gal 8 g9
HHTR & T3 Y ATs &I A0 3 T Y T T 99 W 81 &1 8, olfh 3R
HRATS BB G A A I B 8, 39 D DI SHed H JGFWR W BT Dl

3ITLIDHAT & T HYYRT DT FUR HRET Sl &9 DR IR 2, olfeh Iearad el 8l &l

gl O I NOES B B JEWR W Yo B B G- AU P AR

PHREF H Afdeid I Yo B 2g T 1| g9 Sy |

W WA & AAYRT & S W™l b el AT H ASdh URdsT HATTT B GRI
TSP IW G A0 BT WPT HIHI 99T Ugel & T8 off,  Afpa opfi d@  3d
TSP I G 107 & SLULR W T8 a1 B, e ded g$d SW U
o B g T8 B WHT § | o SHfed H O WeRdl & Tl "de H gRartad
Feh SN Yo AT BRI Afdeid Yo B o T | IR Y|

* Laid on the Table.
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"DR. KULMANI SAMAL (JAGATSINGHPUR): I hereby request you to
include the following subjects in the List of Business for the remaining days
commencing from 14 December, 2016:-

1. Adequate provisions are to be made under Coastal Community
Development Programme of Sagarmala Project to enhance the
economic condition of the fishermen community in Paradip region
of Odisha as this community is a backward scheduled caste
community in the State.

2. Need to provide financial assistance to Odisha at the earliest to take
measures for qualitative expansion of vocational training facilities in
the Government sector including implementation of Odisha Skill

Development Project.

* Laid on the Table.



09.12.2016 40

12.06 hours
MOTION RE: 37"" REPORT OF
BUSINESS ADVISORY COMMITTEE
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): I beg to move:

“That this House do agree with the Thirty-seventh Report of the

Business Advisory Committee presented to the House on the 8"
December, 2016.”

HON. SPEAKER: The question is:

“That this House do agree with the Thirty-seventh Report of the

Business Advisory Committee presented to the House on the 8"
December, 2016.”

The motion was adopted.

... (Interruptions)
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12.08 hours
MOTION RE: SUSPENSION OF MEMBER

DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): I beg to move:

“That this House having taken note of the Report of the Committee
to Inquire into the Improper Conduct of a Member of Lok Sabha,
accepts the findings and recommendations of the Committee that
Shri Bhagwant Mann, Member of Parliament has committed a
highly objectionable act which is unbecoming of a Member of the
House and that he may be suspended from the membership of the
House for the remaining period of the current Session, i.e. the Tenth
Session of the 16™ Lok Sabha;

That the House resolve that Shri Bhagwant Mann, Member of
Parliament may be suspended from the sittings of the House for the
remaining period of the Session.”

HON. SPEAKER: The question is:

“That this House having taken note of the Report of the Committee
to Inquire into the Improper Conduct of a Member of Lok Sabha,
accepts the findings and recommendations of the Committee that
Shri Bhagwant Mann, Member of Parliament has committed a
highly objectionable act which is unbecoming of a Member of the
House and that he may be suspended from the membership of the
House for the remaining period of the current Session, i.e. the Tenth
Session of the 16™ Lok Sabha;

That the House resolve that Shri Bhagwant Mann, Member of
Parliament may be suspended from the sittings of the House for the

remaining period of the Session.”

The motion was adopted.

... (Interruptions)
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12.09 hours

NATIONAL INSTITUTES OF TECHNOLOGY,
SCIENCE EDUCATION AND RESEARCH
(SECOND AMENDMENT) BILL, 2016

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
PRAKASH JAVADEKAR): I beg to move for leave to introduce a Bill further to
amend the National Institutes of Technology, Science Education and Research
Act, 2007.

HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
National Institutes of Technology, Science Education and Research
Act, 2007.”

The motion was adopted.

SHRI PRAKASH JAVADEKAR: I introduce the Bill.

... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part II, Section-2, dated 9.12.16.
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HON. SPEAKER: Now Zero Hour.

JE FT 87
(e
AT A& : Y Dl AT & 7
.. (eraEr)
AT Seet @ Ul T8l BIdl g
(g
AT STEAE : WAIo, oA 8 S8y
.. (cgaem)

HON. SPEAKER: The House stands adjourned to meet again on Wednesday, the
14" December, 2016 at 11 a.m.

12.10 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, December 14, 2016 / Agrahayana 23, 1938 (Saka).
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